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(b)  to (d).  Information ebout the 
number of tube-wells under construc­
tion is not available. Tube-wells cons­
tructed by co-operative  societies ar« 
eligible for subsidy up to a maximum 
of 25 per cent of the cost. This sub­
sidy is shared equally by the Centre 
and  tire  State  Government con­
cerned. For the balance of the exr 
penditure, the societies are entitled to 
obtain loans. A total loan of Rs. 30 
(Thirty) lakhs has so far been given 
Anr the construction of tube-wells by 
the co-operative societies.
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fThe Parliamentary Secretary to the 
linlster oi Railways and Transport 
(Shri Shahnawaz Khan): (a) The
preliminary survey is still in progress.

(b)  and (c).  If this line is cons­
tructed it will connect Indore dlrecty to 
the Bombay-Delhi line  and v/ill also 
develop the Bhil country. The particu­
lars asked for will be available only 
after the survey work is completed.

Japanese Expert

*2150. Shri Telkikar: Will the Min­
ister of Labour be pleased to state:

(a) whether a Japanese Expert, un­
der an I.L.O. Agreement, has ainved 
in India;

(b) whether he has  organised and 
put forward any  vocational training 
scheme for the plantation workers In 
India; and

(c) if 80, what are his recommenda­
tions?

The Minlsler of LalKmr (Shri V. V.
Giri): (a)  Yes. The I.L.O. Expert
Mr. Teru Sasaki, a Japanese, arrived 
in India on the 15th February 1953.

(b)  and (c). The Expert has not so 
far organised  any scheme  for  the 
plantation  workers.  After  a  pre­
liminary insMction  of  the tea-gar­
dens in the Lower and Upper Assam, 
the expert has recently submitted hia 
“Provisional  Recommendations*’  to 
the Central Government and the Gov­
ernment of Assam. These recommen̂ 
dations are in the nature of three al­
ternative plans for  action and are 
under consideration.

Assistance from U.N.I.C.EF.

*2154. Shrimati Shaktintala;  (a)
Will the Minister of Heftith be pleas­
ed to state whether Goverrvment have 
received any oUet of assistance from 
the  United  Nations  International 
Children’s  Emergency  Fund  for 
Maternity  and  Child  Health  Pro­
gramme in the State of Uttar Pradesh?

(b)  If so, what would be the shape 
and cost of that assistance?

The Deputy Minister of Health 
(Shrlmall Cliaaditmfchjir): (a) Yea.

(b)  A statement is laid on the Table 
of the  House. [See  Appendix  XII, 
annexure No. 0.]

Assistant Accountants

*2155. Shri VittaJ Rao: WiU the Mhi- 
ister of Communications be pleased to
state:

(a) whether it is a fact that Gov­
ernment decided in 1948 to create one 
post of Assistant Accountant /or every 
250 officials attached to a Head Post 
Office dr Head Record Office;

(b) whether the proposal »vas drop­
ped due to financial stringency;

(c) whether Government propose to 
implement  the  formula evolved  iii
1948 for sanctioning posts of Aijsistant 
Accountants; and

(d) if not, the reasons therefor?

The Deputy Minister of Commnni. 
catidis (SM Raj Bahadur): (a) No

(b) Does not arise.

(c) and (d). The question of pres­
cribing a standard for sanctioning the 
posts of Assistant Accountants is umier 
consideration.




